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Shrimati Sharda Mukerjee: In view 
of the fact that the India-U.K. Con-
ference Line freight rates have been 
increased to 12~ per cent. against the 
recommendation of the Government 
of India, is it the policy of Govern-
ment to support the Conference 
Lines? 

Sbri Raj Bahadur: The Conference 
is functioning as an autonomous body 
which consists of foreign lines, Bri-
tish, and also Indian members of the 
India-U.K. Conference. 

Mr. Speaker: The question is about 
the India Star Lines. 

Shr'i Raj Bahadur: Yes,:t hardly 
arises out of the question. 

Shri Basumatari: What is the share 
that has been borne bv the Indian 
companies and foreign ~ompanies? 

Shri Raj Bahadur: This is an Indian 
company. But it had on its board an 
Indian who was a citizen of U.K. 
Therefore, some objection was taken 
by us. But the company has not yet 
started functioning. 

Shri D. C. Sharma: It is stated in 
the statement that the company in-
formed Government that it would 
acquire a vessel with their own re-
sources, but since then the company 
has neither acquired any vessels nor 
submitted any fresh proposals to the 
Government of India. May I know if 
the company has proved to be a case 
of still-birth or is this company going 
to function in any manner? 

Shri Raj B;<hadur: I think the com-
pany is born bec9.use registration has 
taken place. But it has not produced 
anything. 

Panchayat Finance Corporatioll 

+ r Shri Yashpal. Sinr~: 
Dr. L. M. Smghvl: 

I Shri Bhakt Darshan: 
I Shri A. K. Gopalan: 

·448. { Shri P. Kunhan: 

I Shri Vishwa Nath Pandey: 
Shri Balgovind Verma: 

I Shri P. Venkatasubbaiah: 
l Shri Mohan Swarup: 

Will the Minister of Cgmmunity 
Development and Co-operation be 
pleased to state: 

(a) whether Santhanam Committee 
have recommended the establishment 
of a Panchayat Finance Corporation 
for assisting the industrialists of rural 
areas; and 

(b) if so, the number of States 
which have accepted the recommenda-
tion? 
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The Deputv Minister in the Minis-
try of Cotnniunity Df'veiopment and 
Co-olleration (Shri R S. Murthy): (a) 
The Committee has recommended the 
setting up of Panchayati Raj Financr, 
Corporations at the State level. Ac-
cording to the Committee, the Cor-
porations are to give loans to the 
Panchayats, Panchayat Samitis and 
Zila Parishads for starting public uti-
lity undertakings. building up re-
munerative assets, undertaking pro-
ductive programmes settina up in-
dustries etc. ' 0 

(b) The report of the Committee 
"'3S received on 31st July, 1963 and 
i, under examination in consultation 
with the State Governments. 
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Shri B_ S_ Murthy: The Committee 
has toured all the States except 
Assam. 

Mr. Speaker: Have any States in-
formed Government about their re-
actions? 

Shri B. S. Murthy: The report was 
<ent to them only two or three days 
back. 
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Shri B. S. Murthy: The Report has 
been placed on the Table of the House. 
There are as many as 114 recommen-
dations. 

Shri Kapur Singh: What steps, if 
any, are contemplated to safeguard 
against deployment of such financial 
faciE ties for furtherance of merely 
factious and political ends? 

Shri B. S. Murthy: The corporation 
will not be in the hands of any party. 
It will be a separate autonomou. 
body. 

Shri Jashvant Mehta: What time 
will Government t3ke to constitute 
the corporation and what will be the 
projects assisted? 

Shri B. S. Murthy: Report was 
submitted only on the 31st July. 

Shri Jashvant Mehta: What time 
will it tuke? It;s under considera_ 
tion since that time. 

Shri B. S. Murthy: We are expect-
ing the reactions of State Govern-
ment, by the end of this month. 
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The Minister of Community Deve-
lopment and Co-operation (Shri S. K. 
Day): The whole question has still to 
be examined in detail by the State 
Governments and the Centre. It is a 
very complicated question. How can 
we give a verdict at this stage? 
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Shri B. S. Murthy: Yes, that re-
commendation also is there. 
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Shri B. S. Murthy: No. The recom-
mendation contemplates the Central 
Government. State Governments and 
other Panchayati Raj ,institutions 
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having certain shares in these corpo-
rations. 
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Shri S. K. Dey: That is exactly the 
intention of the Government. 

Shri R. S. Pandey: What would be 
the initial investment in this scheme 
recommended by the Santhanam Com_ 
mittee? 

Shri B. S. Murthy: The Santhanarn 
Committee has recommended that 
the minimum for each corporation 
should be Rs. 1 crore, and maximum 
Rs. 5 crores. 

Shri P. Venkatasubbaiah: May 
know whether it is a fact that in the 
Santhanam Committee's Report men-
tion has been made about 1ihe progreis 
of rural industrialisation being slow 
due to administrativ(? inertia and also 
lack of enthusiasm among the State 
Governments? 

Mr. Speaker: Let that be conside· 
red. Members are insisting that all 
those recommendations should be 
discussed here just now. 

Shri P. Venkatasubbaiah: My ques-
tion is whether such mention hal 
been made. 

Shri B. S. Murthy: That is not one 
of the terms of reference. 

Shri Tyagi: As <far as I know, there 
is already an organisation in each dis. 
trict for the purpose of helping in· 
dustriaHsation in rural areas. They 
give advances. I want to know whe-
ther this or.ganisation will have the 
exclusive rig'ht o1f doing this job, wiIle-
ther it will be a duplication of the 

old process and what :ype of indus-
tries are proposed to be helped. 

Shri B. S. Murthy: These corpora-
tions are to engage in industries 
which will create remunerative assets. 

Shri Tyagi: Every industry does it, 

Mr. Speaker: Would this be a 
separate and distinct one from the 
one whiCh already exists, and will 
there be duplication? 

Shri S, K. Dey: I may assure the 
House that every effort would be 
made to see that there is no dupli-
cation. If there is an organisation 
existing, either that organisation's 
resources will be integrated ..... ith the 
new corporation, or there will be 
some sharing of responsibilities bet-
ween the two with clear demarca-
tions. 

Shri Ranga: What responsibility has 
this Committee suggested should be 
undertaken by the Government in 
regard to the constitution of these 
corporations? Am I right in under-
standing that the Committee has sug-
gested that the State Governments can 
constitute these corporations and not 
the Union Government? 

Shri S. K. Dey: Naturally Pancha-
yati Raj is a subject vested in the 
State Governments. How does the 
Centra1 Government create a corpora-
tion for helping Panchayati Raj in the 
States? 

Sugar Ex)lOl't to U.S.A. 

+ r Shri Yasllpal Sin&'h: 
I Shri Bishanchander Seth: 
I Shri Inder J. Malhotra: 
I Shrimati Savitri NIgam: 

'M!I. -< Shri M. L. Dwivedl: 
, Shri Ravindra Varma: 
" Shri Moraro: 
, Shri Hem Raj: 
l Shri Jashvant Mehta: 

WllI the Minister of Food and Agri. 
culture be pleased to state: 

(a) whether it is a tact th'lt th. 
U.S. Government have decided to iD-
crease U.S. quota tor Indian sugar; 




